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present 2nd class, however, seats are 
reserved in compartments set apart 
for the pxirpose on certain specified 
trains only.

P assenger  A m en ities

*970. Dr. J. N. Parekh: Will the 
Minister of Railways be pleased to 
state :

(a) the amount of passengers 
amenities fund allocated on Western 
Railways during 1954-55 and 1955-56 
with particular reference to Gondal 
Region in Saurashtra;

(b) the amount actually spent dur
ing the said period;

(c) the reasons for non-utilization 
of large amounts; and

(d) the steps taken to prevent lap
ses and accelerate the utilization of 
funds for passenger amenities?

The Parliamentary Secretary to tlie 
Minister of Railways and Transport 
(Sliti Siiahnawaz Khan): (a) and (b). 
A statement is laid on the Table of 
the Lok Sabha. [See Appendix V, 
annexure No. 65.]

(c) Practically there has been no 
lapse.

(d) Does not arise.

I ndian C iv il  A viation Sta ff  in  
K abul

*971. Shri B. Y. Reddy: Will the 
Minister of ConuniinicatioiM be pleas
ed to state:

(a) whether it is a fact that Indian 
Radio Team of Civil Aviation De
partment of Kabul are being paid in 
Afghan Currency; and

(b) if so, whether Government are 
aware that they are undergoing 
financial difficulties due to very low * 
official rate of exchange compared to 
the Indian market?

Tlie Minister in the Ministry of 
ConmnmicatioiiB (Shri Raj Bahadur):
(a) Yes, in the same way as the India
based staff of the Indian Embassy, 
Kabul.

(b) Government have received re
presentations and these are under con
sideration.

A d m issio n  to  M edical C olleg es

*972. Shri Sfaihasan Singh: Will 
the Minister of Health be pleased to 
state whether Government had issued 
any circular to the effect that in selec
tion of candidates to medical colleges 
in different States the question of 
domicile* should be avoided and that 
the best students irrespective of their 
domicile should be selected?

The Minister of Health (Rajknmari 
Amrit Kaur): The Central Council 
of Health at their 3rd meeting held 
at Trivandrum in 1955 had passed a 
resolution recommending that the 
State Governments should explore the 
possibility of liberalising their policy 
in the matter of admission to medi
cal colleges and charging of capita
tion fees and remove all restrictions 
on admission of students who have 
obtained the pre-medical qualifica
tion of the require standard irrespec
tive of their domicile. A copy of 
this resolution was forwarded to the 
State Governments for information 
and necessary action.
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